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KHOOBSURAT LIMITED
Regd. Office : 7A, Bentick Street, 3" Floor, Room No. 310, Kolkata-700 001
CIN - L23209WB1982PLC034793, Email : khoobsurat.kolkata@gmail.com, Website : www.khoobsuratltd.co.in

of Un. lited Fi ial Results for the Quarter & Half Year ended 30 Sept 2025
% in Lakhs
Quarter | Quarter | Half Year Year
s ended | ended | ended Ended
No‘. Particulars 30" Sept | 30" Sept | 30" Sept [31* March
2025 2024 2025 2025
Un-Audited Audited
1 | Total Income from Operations (Net) 127.94 69.26| 287.26] 118.24
2 | Net Profit / (Loss) for the period (before Tax, 65.57 24.97| 190.79| (222.51)
Exceptional and/or Extraordinary items)
3 | Net Profit / (Loss) for the period before tax 65.57 24.97| 190.79| (222.51)
(after Exceptional and/or Extraordinary items)
4 | Net Profit / (Loss) for the period after tax 62.97 17.17| 188.29| (222.32)
(after Exceptional and/or Extraordinary items)
5 | Total Comprehensive Income for the period 803.24 (3.25)|2,083.19| 298.01
[Comprising Profit / (Loss) for the period (after tax)
and Other Comprehensive Income (after tax)]
6 | Paid-up Equity Share Capital 4,702.73|4,702.73 | 4,702.73| 4,702.73
(Face Value of ¥ 1/- each)
7 | Other Equity 3,355.79| 1,272.59
8 | Earning Per Share (before Extra-Ordinary items)
of ¥ 1/- each (for continuing and discontinued
operations)
(i)| a) Basic 0.01 0.00 0.04| (0.05)
b) Diluted 0.01 0.00 0.04 | (0.05)

Notes :

1. The above is an extract of the detailed format of Standalone Un-Audited Financial Results for
the quarter ended 30" Sept 2025 filed with the Stock Exchange/s under Regulation 33 of the
SEBI LODR Regulations, 2015. The full format of the Un-Audited results for the Quarter ended
30% Sept 2025 is available on the Company website “www.khoobsuratltd.co.in” and on the Stock
Exchange website i.e. www.bseindia.com.
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2 HIMACHAL PRADESH STATE ELECTRICITY BOARD LIMITED
o g (A State Govt undertaking)
For Khoobsurat Limited K= Registered Office: Vidyut Bhawan, HPSEBL, Shimla- 171004(H.P)
: o sd/- 3= (CIN): U40109HP2002G0I1025741, GST NO : 02AACCH4894EHZB

P Okt s Mapsaniay Mishra Telephone No: 0177-2803800, 2801675 (Office) 2658984(Fax)

. i e Website: www.hpseb.in, Email : cmd@hpseb.in & directorfa@hpseb.in

Extract of Standalone Un-Audited Financial Results for the quarter ending 30th September, 2025.

(*in Lakh)|

Sr.|Particulars Qtr. Ending/Current| Corresponding | Previous year

SILICON VALLEY INFOTECH LIMITED Noj For the previous | Qtr.year ended| ended

CIN : L15311WB1993PLC061312 year ending 30-09- | (30-09-2025) | (March,2025)

Regd Office : 10, Princep Street, 2nd Floor, Kolkata - 700072 2024 (Un-Audited) | (Un-Audited) | (Un-Audited)

Email : silivally@gmail.com, website : www.siliconvalleyinfo.co.in 1_|Total Incomce from Operation 4,44,100.67 4,41,933.10| 8,76,651.89

Phone No. : 033-40022880, Fax : 033-22379053 2 [Net Profit/ (Loss) for the period (before Tax, 9,846.84 23628.13| 34,209.77

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE Exceptional andlor Extraordinary items)
QUARTER & HALF YEAR ENDED 30TH SEPTEMBER, 2025 {Rs. In Lacs) 3 [Net Profit/ (Loss) for the period before Tax,(after 9,846.84 23628.13| 3420977
sl. Particulars Quarter Ended | Quarter Ended | Quarter Ended| Half Year Ended Exceptional and / or Extraordinary items)
No. 30092025 | 30062025 | 30.09.2024 | 30.09.2025 4 |Net Profit/ (Loss) for the period after tax, (after 9,846.84 23,628.13|  34,209.77
(Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) Exceptional and / or Extraordinary items)

1 | Total Income from Operations 0.00 0.00 0.02 0.00 5 | Total Comprehensive income for the period 4,44,100.67 4,41933.10| 8,76,651.89

2 | Net Profit / (Loss) for the period [Comprising Porfit/ (loss) for the period (after tax)

(before Tax, Exceptional and/or || and other comprehensive income (after tax)].

Extraordinary items #) ) (7.12) (9.25) (5.68) (16.37) 6 | Paid up Equity shares Capital (Face Value of 932.55 882.23 882.23
3 | Net Profit / (Loss) for th.e period Rs.100/- each)

e e cgpionatandior |l e2s|  sem| e 7 |Reserves (excluding Revaluation Reserve) 32787273 | -3,53,76842 | -3.37.722.64
4 | Net Profit / (Loss) for the period after 8 |Securities Premium Account - - -

tax (after Exceptional and/or 9 |Net worth -2,34617.79 | -2,65,545.68 | -2,49,499.90

Extraordinary items #) (7.12)| (12.64) (5.68) (5.52) 10| Paid up Debt Capital/ Outstanding Debt 5,47,190.07 5,69,699.97 | 6,02,692.69
S | Total Comprehensive Income for the 11| Outstanding Redeemable Preference Shares - - -

period [Comprising Profit / (Loss) for 12| Debt Equity Ratio 5.87 6.69 6.83

tc'fmpfrlﬂgn(?.fvfﬁﬁiﬁ)nf: ((ja(m?ttehret;x)] (7.12)]  (53.29) (5.68) (53.29) 13| Eaming Per Share(of Rs.100) each (for

6 | Equity Share Capital 1296.80( 1296.80| 1296.80 1296.80 wmcommued operations)-

7 | Reserves (excluding Revaluation 1. B?SIC" 10.56 26.79 38.78
Reserve) as shown in the Audited 2. Diluted:- - 0 -
Balance Sheet of the previous year 14 | Capital Redemption Reserve - 0

8 | Earnings Per Share (of Rs.1/- each) 15| Debenture Redemption Reserve - 0 -
(for continuing and discontinued 16| Debt Service Coverage Ratio 0.70 1.10 0.86
operations) 17| Interest Service Coverage Ratio 3.27 2.87 2.32
1. Basic : (0.01) 0.01 (0.00) (0.00) Notes:-

2. Diluted : (0.01) 0.01 (0.00) (0.00) a The above is an extract of the detailed format of quarterly/ annual financial results filed with the Stock Exchanges under
Note: Regulation 52 of the LODR Regulations. The full format of the quarterly/annual financial results is available on the
a) The above is an extract of the detailed format of Quarterly/Annual Financial Results filed websites of the BSE and the listed entity at URL (https:/www.hpseb.in/irj/go/km/ docs/internet/ New_Website/Pages
with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure finvestorrelations.html)

Requirements) Regulations, 2015. The full format of the Quarterly/Annual Financial Results b For the other line items referred in regulation 52 (4) of the LODR Regulations, pertinent disclosures have been made
are available on the Stock Exchanges website i.e. www.bseindia.com and www.cse- to the BSE and can be accessed on the URL (https://www. hpseb.infirjigo/km/docs/internet/New_Website/Pages
india.comand on the Company's website: www.siliconvalleyinfo.co.in finvestorrelations.html)

b) The impact on net profit / loss, total comprehensive income or any other relevant financial ¢ The above financial results have been duly appoved by the Board of Directors in their respective meeting held on

item(s) due to change(s) in accounting policies shall be disclosed by means of a footnote. 13'11j2025 .
c) # - Exceptional and/or Extraordinary items adjusted in the Statement of Profit and Loss in Place: Shimla ~ Forand on Behalf of the Board of Directors
accordance with Ind-AS Rules /AS Rules, whichever is applicable. By order of the Board Date:-13-11-2025 Himachal Prade_sh State_EIectnuty Bogrd L|_m|ted
Efm For SILICON VALLEY INFOTECH LTD 1440 20252026 (Aditya Negi, IAS) Mag?ﬂ'?%%'éi‘gg’
Sd/- SANTOSH KUMAR JAIN, Managing Diregtor = &

DIN : 00174285
SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERSOF WESMAN SIMPSON
TECHNOLOGIES PRIVATE LIMITED

1.| Name of Corporate Person Wesman Simpson Technologies Private Limited

2. | Date of Incorporation of 22nd January 1998
Corporate Person

3. | Authority Under Which Corporate
Person Is Incorporated/ Registered

Registrar Of Companies, Kolkata

4.| Corporate Identity Number / U27209WB1998PTC086393
Limited Liability Identity Number

of Corporate Person

5. Address of the Registered Office
And Principal Office (If Any) of
Corporate Person

Wesman Center8 Mayfair Road P S Karaya,
Kolkata, West Bengal, India, 700019

6.| Liquidation Commencement 12th November 2025

Date of Corporate Person

7.| Name, Address, Email Address, | Name of the Liquidator:

Telephone Number And the Vivek Gupta
Registration Number of The
Liquidator

Registered Address:

Tower 7 Flat 1805, Urbana, 783 Anandapur Main
Road Kolkata 700107 ,Anandapur Main Road ,Ruby
Hospital ,Kolkata,West Bengal ,700107

Email Address:

liquidatorwstpl@gmail.com /
ipvivek213@gmail.com

Contact No.: +91 9831808041

Registration No.:
IBBI/IPA-001/IP-P-02370/2021-2022/13590

8.| Last Date for Submission 12th December 2025

of Claims

N\

Notice is hereby given that Wesman Simpson Technologies Private Limited has
commenced voluntary liquidation on 12th November 2025.

The stakeholders of Wesman Simpson Technologies Private Limited are hereby called
upon to submit a proof of their claims, on or before 12th December 2025, to the liquidator
at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic
means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Vivek Gupta (Liquidator)
IBBI/IPA-001/IP-P-02370/2021-2022/13590

Date: 14th November 2025
\qce: Kolkata

N\

©GOODRICKE GROUP LIMITED

CIN: L01132WB1977PLC031054
Registered Office: ‘Camellia House’, 14, Gurusaday Road, Kolkata 700 019.
Telephone: (033) 2287-3067 / 22878737 / 2287-1816  Fax: (033) 2287-2577 / 2287-7089
Email: goodricke@goodricke.com  Website: www.goodricke.com

Extract of the statement of standalone unaudited financial results
for the quarter and half year ended 30" September 2025

(Rs. in Lacs)

3 Months
ended
30.09.2024

(Unaudited)
31594
6067
6027

3 Months
ended
30.09.2025

(Unaudited)
21656
4010
4353

6 Months
ended
30.09.2025

(Unaudited)
39107
4160
4672

Particulars

Revenue from operations

Profit before tax

Net profit after tax

Total comprehensive income for the
period (comprising profit for the period

after tax and other comprehensive
income after tax)

Paid up equity share capital

Other equity

6019

2160

24895

(as on 31.03.2025)

Earnings per share of Rs.10/- each
(basic and diluted)

NOTES

1. The above is an extract of the detailed format of Quarterly results filed with the stock exchange under
regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations,2015. The full
format of the Quarterly Financial Results are available on the BSE Limited website (www.bseindia.com)
and on the website of the Company (www.goodricke.com).

The Standalone Unaudited Financial Results were reviewed by the Audit Committee and approved
at the meeting of the Board of Directors of the Company held on 13" November, 2025.

20.15 21.63 27.90

For Goodricke Group Limited

S. Dutt
Managing Director & CEO
(DIN- 10054002)

Place: Kolkata
Date : November 13, 2025

SVATANTRA MICRO HOUSING FINANCE CORPORATION LTD. <P

Office no. 5 & 6, 11th Floor, E Wing, Times Square,Andheri-Kurla Road, Marol, Andheri (E),
Mumbai 400059. TEL- 18001234427 / +91 22 69609000/100 Email : collections@mhfcindia.com »%M%Eﬁggﬁ%

DEMAND NOTICE

NOTICE UNDER SECTION 13 (2) OF THE SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002
Notice is hereby given that the following borrower/s who have availed loan from Svatantra Micro
Housing Finance Corporation Limited (SMHFC) have failed to pay Equated Monthly Installments
(EMIs) of their loan to SMHFC and that their loan account has been classified as Non-performing Asset
as per the guidelines issued by National Housing Bank. The borrower(s) have provided security of the
immovable property/ies to SMHFC, the details of which are described herein below. The details of the
loan and the amounts outstanding and payable by the borrower/s to SMHFC as on date are also
indicated here below. The borrower(s) as well as the public in general are hereby informed that the
undersigned being the Authorized Officer of SMHFC, the secured creditor has initiated action against
the following borrower(s) under the provisions of the Securitization and Reconstruction of Financial
Assets and enforcement of Security Interest Act, 2002 (the SARFAESI Act). If the following borrower(s)
fail to repay the outstanding dues indicated against their names within 60 (Sixty) days of this notice, the
undersigned will exercise any one or more of the powers conferred on the Secured Creditor under sub-
section (4) of Section 13 of the SARFAESI Act, including power to take possession of the property/ies

and sell the same. The publicin general is advised not to deal with property/ies described here below.

Name of the Borrower(s) / | Demand Notice Description of secured asset(s)
Guarantor (s) Date and Amount (immovable propertyl/ies)
Loan No : APP-051-063 07-11-2025 Khasara No. 280/3, P.H.No. 03, At -Padariya, Tehsil-
Mr. Jageshwar Patel —— | Akaltara, , Janjgir Champa, Chhattisgarh, 495560
Mrs. Santoshi Patel Rs.5,49,729/-
Flat/Unit No. 15, Floor No. 3, Flat Type - EWS / 1 BHK of
Loan No : APP-054-783 | (7.11-2025 | Building called Block-A in the Project Pmay116(340)dus-
Mrs. Radhika Joshi Rs.2.60.978/- | mohara-rajnandgaon situated at Part of Khasra no. 86/1,
Mr. Rakesh Joshi e Patwari halka Number 46, Village-Rewadih and Moh
, ge-Rewadih and Mohara,
RNM- Rajnadgaon, Tahsil & District-Rajnandgaon - 491441
Loan No : APP-069-236 07-11-2025 | Flat/Unit No. 14, Floor No. 3, Flat Type - 1 BHK of Building
Mr. Manoj Kumar ——————— |called Block-4 in the Project Pmay(696)dus-sondongri-
Vishwakrma Rs.3,15,064/- | aipur situated at Part of Khasra no. 237/11, 237/22, 237/1,
Mrs. Bebi Vishwakarma 237/20, 237/23, 237/21 and 402, P.H.No. 00036,
Sondongari, RNM-Raipur-1, Tahsil & District- Raipur - 492001
Loan No : LAP-000-183 07-11-2025 |Khasra No.927, Plot No. 413, at Arjunda, Balod,
Mr. Rameshwar Indoriya ————— | Chattisgarh, 491227
Mr. Nakul Ram Rs.9,72,605/-
Mrs. Jyoti Indoriya
Loan No : LAP-068-622 07-11-2025 |Part of Khasara No. 447/1, Plot No. 462, P.H.N.14,, At-
Mr. Yashwant Nishad ————— | Ghargoda, Nagar Panchayat, Ward No 12, Tehsil-
Mr. Dinesh Kumar Nishad | Rs.1,03,264/- | o120 0hoda, Raigarh, Chattisgarh, 496111
Mrs. Mehtrin Nishad

Authorised Officer
For Svatantra Micro Housing Finance Corporation Limited

Place : Chhattisgarh
Date : 14-11-2025

THE METHONI TEA COMPANY LIMITED
Regd.Office: 75-C Park Street, Kolkata : 700 016
CIN No : L15492WB1929PLC006618, Phone : (033) 40076728, 35222827
Website : www.methonitea.in, Email : csmethoni@gmail.com

UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND

HALF YEAR ENDED 30TH SEPTEMBER, 2025 (Rs. in ‘000)
Quarter Ended On Six Months Ended On | Year Ended
S(';I PARTICULARS 30.0?.2025 30.0.6.2025 30.0?.2024 30'0.9'2025 30.0?.2024 31.03.2025
R d R d | R 1 | R d | R d | Audited
|| Revenue from Operations 91,715.89
11| Other Income 6,088.05( 7,560.45 7,120.59| 13,648.50| 28,743.55| 43,003.35
Il | Total Income ( I+1I) 6,088.05| 7,560.45| 7,120.59| 13,648.50| 28,743.55|1,34,719.24
IV| Expenses
(@) Purchase of stock-in-trade 91,101.96
(b) Changes in inventories of finished goods,
Stock-in-Trade and work -in progress
(c) Employee benefit expenses 519.60 519.60 51840 1,039.20f 1,038.00( 2,258.40
(d) Depreciation and Amortization expenses 237.64 237.64 4243 475.28 81.24 950.55
(e) Other expenditure 680.43 607.03 703.61| 1,287.46| 3,394.82| 6,798.26
Total Expenses 1,437.67| 1,364.27| 1,264.44| 2,801.94| 4,514.06|1,01,109.17
V| Proit/(Loss) before exceptional items and tax ( II-1V) 4,650.38| 6,196.18| 5,856.15] 10,846.56| 24,229.49( 33,610.07
VI| Exceptional ltems
VII| Profit/(Loss) before tax (V-V1) 4,650.38| 6,196.18 5,856.15| 10,846.56 24,229.49| 33,610.07
Tax Expenses
(a) Current Tax 1,37240| 1,361.47| 2,589.12| 2,733.87| 4,585.85| 5,783.21
(b) Deferred Tax (9.66)|  (236.15) (1.56)|  (245.81)] (166.25)|  (226.48)
(c) Earlier year adjustment (2,571.40)
VIll | Total Tax Expenses 1,362.74| 1,125.32| 2,587.55| 2,488.06| 4,419.60| 2,985.33
IX| Proit/(Loss) for the period from continuing
operations (VII-VIII) 328764 5,070.86| 3,268.60| 8,358.50| 19,809.89| 30,624.74
X| Proit/(Loss) from discontinued operations(after tax)
XI{ Profit/(Loss) for the period (IX+X) 3,287.64| 5,070.86| 3,268.60( 8,358.50| 19,809.89| 30,624.74
XIl| Other Comprehensive Income
A) ltems that will not be reclassified to Profit or Loss
- Net Change in Fair Value 2,885.42 | 8,931.56 | (13,718.54)| 11,816.97 | (3,384.71)| (1,681.08)
- Tax Impact on above (1,171.07) (1,532.65)| 2,547.71| (2,703.72) 774.42 288.47
B) Items that be reclassified to Profit or Loss
XIll | Total Comprehensive Income for the period (XI+XII)
(Comprising Profit/ (Loss) and Other Comprehensive
Income for the period) 5,001.99( 12,469.76| (7,902.24)( 17,471.75| 17,199.60| 29,232.14
XIV| Paid- up Equity share capital 908.00 908.00 908.00 908.00 908.00 908.00
XV| Earnings Per Shares (EPS) of Rs. 10/- each
(a) Basic EPS (Rs. /Share) 3.62 5.58 3.60 9.21 21.82 33.73
(b) Diluted EPS ( Rs./Share) 3.62 5.58 3.60 9.21 21.82 33.73
Notes :

1 The Financial results have been prepared in accordance with recognition and measurement principles laid down in IND AS 34 - Interem
reporting prescribed under section 133 of Companies Act, 2013 read with relevant rules thereunder and other accounting principle generally
accepted in India.

2 The above results for the half year ended 30th September, 2025 have been reviewed by the Audit Committee and approved by the Board
of Directors of the Company at their meeting held on 13th November, 2025 and these have been subjected to a limited review by the
Statutory Auditors of the Company.

3 Figures for the previous period have been regrouped/ rearranged, wherever necessary.
By Order of the Board
For The Methoni Tea Company Ltd.
Rajendra Prasad Bubna
Whole Time Director
DIN No. 00180543

Place : Kolkata
Date : 13th November, 2025

AUTHUM AUTHUM INVESTMENT & |

Regi.off. : 707, Raheja Centre, Free Press Journél Ro:
Ph.: (022) 6747 2117 Fax: (022) 6747 2118 E-

notice within 60 days from the date of receipt of the said notice.

STRUCTURE LIMITED

7 Nariman Point, Mumbai-21.
ail: Info@Authum.com
Branch Off. : Authum Investment & Infrastructure Limited. 3/2, 75¢, Park Street, Kamdhenu Buliding Kolkata-700016

POSSESSION NOTICE (As per Rule 8(2) of Security Interest (Enforcement) Rules, 2002)

Whereas the undersigned being the Authorized Officer of Authum Investment & Infrastructure Limited (“AllL”) (Resulting
Company pursuant the demerger of lending business from Reliance Commercial Finance Limited (“RCFL”) to AlIL vide NCLT
order dated 10.05.2024). under the Securitization, Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 and in exercise of the powers conferred under section 13 (12) read with [Rule 3] of the Security Interest (Enforcement)
Rules 2002, issued Demand Notices upon the Borrowers/Co-borrowers mentioned below, to repay the amount mentioned in the

Seic

SOUTHERN PETROCHEMICAL INDUSTRIES CORPORATION LIMITED

Registered Office: SPIC House, 88 Mount Road, Guindy, Chennai 600 032. Tel: 044-22350245. =
Email: spiccorp@spic.co.in - Website: www.spic.in

CIN: L11101TN1969PLC005778

EXTRACT OF THE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND SIX MONTHS ENDED 30™ SEPTEMBER 2025

(Rs. in Crores)

The borrower/Co-borrowers having failed to repay the amount, notice is hereby given to the Borrower/Co-borrowers and the Standal c lidated
public in general that the undersigned has taken possession of the property described herein below in exercise of powers andalone onsolicate
conferred on him/ her under Sub-Section (4) of Section 13 the Act read with Rule 8 of the Security Interest (Enforcement) Rules, Current | Corresponding| Year to date Previous Current [Corresponding Yfear to dfate Previous
2002 on the below-mentioned dates. . . igures for
The Borrower/Co-borrowers in particular and the public in general is hereby cautioned not to deal with the property and any Sk.ng Particulars quarter s mor.]ths figures fo.r yearended | - quarter s mor-“hs cur?ent eriod year ended
é A ] ! ! with the prog ended ended inthe | current period| 31.03.2025 | ended ended in the p 31,03.2025
ealings with the property will be subject to the charge of Authum Investment & Infrastructure Limited (“AlIL”) 30.09.2025 | Previ Previous vear ended R
The Borrower/co-borrowers/Mortgagor(s) attention is invited to the provision of Sub-Section (8) of Section 13 of the Act, in e revious year ended 30.09.2025 y 30.09.2025
respect of time available, to redeem the secured assets. 30.09.2024 30.09.2025 30.09.2024 o
Sr. Loan Account No. / Name Of Borrower / Date of Demand | Date of Possession / Amount in Demand Notice (Rs.) (Unaudited) (Audited) (Unaudited) (Audited)
No. Co-Borrower / Notices Possession Status 1 | Total income from operations (net) 842.82 761.22 1640.97 310025 | 842.82 761.22 1640.97 | 3100.25
1 | Private Limited (thromgh 1 Diveston 21 | 2028 | SYMBOLIC | Crore. aris o Loe Tventy: 2 | Net Profit for the period (before Exceptional items and tax) 8122 48.39 17040 | 20266 | 8122 4839 | 17040 | 20266
Akul Industries Private Limited (Through POSSESSION | Six Thousand and TwentyFive 3 | Net Profit for the period (after Exceptional items and before tax) 81.22 48.39 170.40 20266 | 9222 52.75 193.16 | 23507
Its Director) 3) Askara Ware Housing And Only) as on 31-08-2025
Services Private Limited (Through Its 4 | Net Profit for the period (after Exceptional items and tax) 53.10 31.01 111.37 130.84 61.22 35.17 127.92 155.62
Director) 4) Alok Kumar 5) Tulika Kumar 1 5 | Total Comprehensive Income for the period [Comprising Profit for the period
Description Of Properties :- ALL THAT piece and parcel of Retail Unit No. 0001 on the ground floor at Tower no. 06 .
containing by admeasurement 1951. 38 Sq. Ft. super built-up area together with one open parking space no. 42 in the said (aﬂer tax) and Other Comprehenswe Income (aﬂer tax)] 59.48 22.78 124.07 128.20 68.72 27.03 141.71 183.77
complex situated at Uniworld City Complex known as Gardens having Plot No. AA-IlI-BLK-1 (Part) in Action Area- Ill, New 6 Reserves (excluding Revaluation Reserve) - - ~ 845.19 _ - - 995.21
Town, Mouza- Patharghata, Gram Panchayet- Patharghata, Rajarhat, District 24 Parganas (N). The same is bounded by:(As
per Site) : On the North: By Block- B, On the South: By Open to Sky, On the East: By Passage, On the West: By Garden. 7 | Equity Share Capital (Face Value of Rs. 10 Per Share) 203.64 203.64 203.64 203.64 203.64 203.64 203.64 203.64
UNIT-2 : ALL THAT piece and parcel of Retail Unit No. 0002 on the ground floor at Tower no. 06 containing by admeasurement s
1951. 38 Sq. Ft. super built-up area together with one open parking space no. 43 in the said complex situated at Uniworld City 8 Eammgs Per Share (Of Rs. 10/- eaCh)
Complex known as Gardens having Plot No. AA-IlI-BLK-1 (Part) in Action Area- lll, New Town, Mouza- Patharghata, Gram Basic & Diluted (NOt annuaﬁsed) (Rupees) 261 152 547 6.43 3.01 173 6.28 7.64
Panchayet- Patharghata, Rajarhat, District 24 Parganas (N). The same is bounded by:(As per Site) : On the North: By Block-
B, On the South: By Open to Sky, On the East: By Passage, On the West: By Garden . Note:
2. | RHLPSIL000072839 / 1) KAUSHIK DAS / 2) 29th July 08.11.2025 Rs. 22,00,238/- (Rupees Twenty X . i . X . " . . i L.
NISHA DAS 3) SUSANTA DAS 2025 SYMBOLIC |Lac Two Hundred and Thirty- The above is an extract of the detailed format of the Unaudited Financial Results for the Quarter and Six Months ended 30" September 2025, filed with the National Stock Exchange of India Limited
POSSESSION | Eight Only) as on 25-07-2025 (NSE) under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Financial Results for the Quarter and Six Months ended
Description Of Properties :- ALL the piece and parcel of land measuring 6 katha or 0.999 Acres, appertaining to plot no. 336 30" September 2025 is available on the NSE website (www.nseindia.com) and website of the Company (www.spic.in).
& 337 (R.S.), 176(L.R), recorded under khatian No. 493/20 (R.S), 90 (L.R), situated within Mouza-Dagram, J.L.No 2, Sheet For and on behalf of the Board
No. 14 (R.S.), 141 (L.R.), Pargana- Baikanthapur, under Siliguri Municipal Corporation, Ward No. 35, within the jurisdiction
of police Station- bhaktinagar, in the district of Jalpaiguri. The aforesaid land id is butted and bounded as follows: North: E Balu
Municipal Road, South: Municipal Road, East: Land of Mira Rani Roy, West: Land of Mihir Lal Saha e ) .
- - Place : Tuticorin Whole-time Director
Dated : 14.11.2025 Authorized Officer Date : 13" November, 2025
Place : Kolkata Authum Investment & Infrastructure Limited ! ! (DIN 08773795)
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